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5.(d)

DELHI VIDHAN SABHA

LIST OF BUSINESS

Thursday, January 01, 1998/Pausha 11, 1919 (Saka)
2.00 P.M.

OBITUARY REFERENCES

The House to make reference to the passing away of Shri
Ved Parkash Sharma, a Member of Third Metropolitan Council
( 1977-80).

QUESTIONS

Questions as entered in separate list to be asked and
answers given.

SPECIAL MENTIONS (RULE 287)

Matters to be raised by Members as given in separate list.

LEGISLATIVE PROPOSALS

CONSIDERATION AND PASSING OF BILL

Chief Minister, Shri Sahib Singh to move that "The Delhi
Water Board Bill, 1997" be taken into consideration.

ALSO to move that the Bill be passed.

SHORT DURATION DISCUSSION

Shri Alok Kumar

 Shri Jeet Ram Solanki

Shri Murari Singh Pawar:

to raise Short Duration Discussion regarding
continuous bomb explosions and deteriorating law and
order situation in Delhi.

shri Jag Parvesh Chandra
Shri Deep Chand Bandhu
Shri Jai Kishan:

to raise the Short Duration Discussion on the
sorry State of Affairs in the Government Hospitals
in Delhi Resulting in the sufferings of the People.”

P.N. GUPTA
SECRETARY



